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2 fIgR ToTe (SMTURY), 29 STITS 2015

The 24th July 2015
No. P.A.1/oath/affir.(L.A/L.C)-4025/2006(part)-585—The following order of
the Governor of Bihar dated the 24™ July 2015 is hereby published for general
information: -
“In exercise of the powers conferred upon me under Article 188
of the Constitution of India, |, Keshari Nath Tripathi, Governor of Bihar,
hereby appoint Shri Awadhesh Narain Singh, Chairman, Bihar
Legislative Council to be the person before whom the members
elected in the Bihar Legislative Council Biennial Election, 2015 from
the Local Authorities’ Constituencies shall before taking their seats,
make and subscribe Oath or affirmation.

Keshari Nath Tripathi
Dated the 24 July, 2015 Governor of Bihar.”

Brij Raj Rai,
Deputy Secretary to Government.
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